
ENTR4. 21INISTRTIVE TRtBUN? 

CAL CU 1IA tN CH 

N oO, A.79 of 1997 

Date of order ; 31.52002 

: Hone ble Mr, S. Biswas, rninistrative Member 

lioneble Mr, M.L. Chauhan, Judicial Member 

DUL.2i QI, DEJ- I 

UNICU OF INDIA & ORS, 

For the applicant 	: None 

For,  the respondents z Mr. K. Sarkar,. counsel 

0 RDR 

None 	put in appearance on behalf of the applicant 

%Jperusai of the ozer sheet xeveals that none appeared for 

the applicant for last more than 10 occasions, It appears 

that the applicant is not interestd in pürsLg t matter. 

The appl ication is, the refor,, di--njssed for default,, No 

order as to costs, .4. 
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